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Filed By: 

Date: 26.03.2025 
Place: New Delhi 

 
Rahul Khurana, Advocate 

Counsel for Respondent no.4 
9811894060 

rkhuranalegal@gmail.com 
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Annexure-R/1
Photographs of removal of grills from Existing design of Pond
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Annexure-R/2 
Photographs of dismantling of old track
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Annexure-R/3 
Photographs of digging of Pond.
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Annexure-R/4
Arial view photo of pond
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Annexure-R/5
Photos of redeveloped track
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Annexure-R/6
Photos of Geo textile sheet on the slop
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Annexure-R/7
Photos of re-fixation of grills
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Annexure-R/8
Photos of stone masonry around the trees in pond
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Annexure-R/9
Photos of pond as on 26.03.2025
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Annexure-R/10
Photos of plantation
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